
MEDIATION CENTRE RHC, JODHPUR,CAUSE LIST 23.02.2018

s.,\: NAME OF
MED]ATOR

TYPE OF CASE &
NO.IYITH TITLE OF

CASE

NAME OF PETITIONER
ADVOCATE

I Dr. Pramils
Achae'a

S.lt. Cll,\ \o. 50/2017.
Sanja) Kulhnri \'/s Sunitx.

Mr. Vikash Bijarania

2 Dr. Pramila
Acharya

S.D. C\\' l'et. No.2332/2017
,Smt. trIorna Uudha\ral V/S
SDO Ginral & Ors.

Mr. Sandeep Shah

3 S.li. Criminal Misc. Pct. No.
3390/2017, Narcsh Dadhich
& Ors. V/S Statc OI Raj. &
Ors.

NIr. Nlahavcer Bishnoi

l\1r. tl S Bishnoi

Dr. Pramila
Acharya

{ Sh. Ram Rota[
Nagori

S.B. CSA No. 43/2013,
Canesh \'lal & Ors V/S Raj
Kumar & Ors.

Mr. Sanjcct Purohit

!lr. Surendra Th{nvi

5 Sh- Ram Rrtan
Nagori

S.B. CFA \o. 239/2017. }Is.
Radhika Ahuja & Ors. V/S
Surcsh Kumar & Ors.

Nlr, Sabir Khan

Ntr. Rnkcsh l\tatoritl

\lr. C S Kohrani

Nl r. S K l'r,rjrpxt

NI r. Richin Surrn{

NAME OF
RESPONDEN'7'

ADVOClTE

l\{r. R K Sinha

Mr. Usm:rn Ghani

MEDIATION CENTRE RHC, JODHPUR,CAUSE LIST 26.02.2018

TYPE OF CASE &
NO.WITH TTTLE OF

CASE

NAME OP PETITIONER
ADVOCATE

J..V NAiI|E OF
MEDIATOR

S.B. CRLMP No.
327212016, Sameer & Ors.
V/S State.

Mr. Vinit JainI Sml. Suman
Ponral

7 Smt. Sunllrn
l'orr1 al

S,B. Criminal Misc. Pclition
-i07,1/2016 Kuldeep Singh
V/s State & Ors.

\lr. Vinod Sharmn

.1 Sml. Sunran D.B.CMA No.67'712017,
Prahalad Nagh V/S Smt.
Vish n u.

l Dr. Pramila
Acharya

S.B. Criminal Revision No.
136U2017, Madan Lal V/S
Sml. Pushpa lrcvi & Ors.

I{r. tr- A Rajpurohit

5 Sh. lum Ratan
Nagori

S.B.CFA No.337/2016,
Kerval Ram V/S Bhikha
Ram.

Mr. Suresh Sbrinrali

Sh. Ram llatan
Nagori

S.B. Civil Revisior N0.
88/2015, Damodarlal l,o1a
\'/s Lrs Of Madanlal
Connected With S.B. Civil
llovision No. 70/2015, Lr's
of lUadanlal V/S
Damodarlal Lo]'a.

Mr. Sanjay Nahar

Nlr. NIlrhaveer llishnoi

Rcspondrnt \o. 2 prcsclt
in person

Nl r. Kishan llanshal

Ilr. NIohd Akbar

Mr. Akshay Surana

Mr. Sanjeet Purohit

NAME OF
RESPONDET\"'T

ADVOCATE

Dr. Sachin Achar.ra

Nl r. Rakesh Chotia

NIr. Pankr.i Sharrua



MEDIATION CENTRE RHC, JODHPUR,CAUSE LIST 28.02.2018

s.,\. NATIE OF
MEDIATOR

TYPE OF CASE &
NO,WITH TITLE OF

CASE

NAME OF PETITIONER
ADYOCATE

Dr. Pramila
Acharya

S.B.Criminal Misc.(Pct.)
No.291712017, Murli
Manoha r sanadhya V/S
Smt. Chitralekha.

Mr. Manish VyashI

NAME OF
RESPONDEN'T

ADVOCATE

Mr. Suresh Bhati
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